IN THE CENTRAL ADMINISTRATIVE TRIBIJNAL,
JAIPR BENCH, JALPRR .
| Date of order: 23-7-1996
CP No, 175/95 (OA No, 510/94)
Ved Prakash : o oo Petitioner
Versus

AN

ﬁ.K.‘Bkkar and drs. ’ . ee Respondents

Mr, Shiv.Kumdr, counsel for the petitiorer
Mr, M,Rafig, counsel for the respondents

CORAM3

 HonYble Mr, 0.P.Sharme, Administrative Member
Hon'ble Mr, Ratan Prakash, Judicial Member
" ORDER |

P

Per Hon'ble Mr, O,P‘,Snarmla, Adm inistrativg Member

Shri Ved Prakash has prayed thet the respordents should
be punished for contempt of .courtf. for not complyi.ng,__.’;.
with the ,gilrkeqtiops. éf the Tribundl.given in the order
dated 01-08-1995 passed in GA No, 510/94, Ved Prakash
Vs Union of India and Ors.

2. .. The learned counsel for the vpe;titiéner has sg:ét.ed
that the directions of the Tribuml have since been
complied with by the respondents. The Contempt Petitien
' T_t.h.e:ef@re. becqme_inf_ructuéus and it is .,diém_issédf)
accordingly. The notices iss{;ed are discharged.
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. (Ratan Praxash) (0,P/Sharma)
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